
                                    

Present:- Sri N. J. Haque, CJM, Sonitpur, Tezpur 

Tezpur PS Case No-94 of 2022 

GR Case No-146 of 2022 

U/S-406/420 of IPC 
 

ORDER 

02.03.2022 

Ld. Advocate of the petitioner filed any hazira.  

Report of ownership as called earlier vide Order dated-

24.02.2022 in respect of seized Maruti Dzire bearing 

Regd. No-AS-12/S-6894 and one Anroid mobile handset 

(Infinix) received today.    

Heard both sides and perused the report carefully.  

On perusal of the report submitted today by the I/O SI 

Diganta Saikia, In-charge of Bebejia Police Outpost 

under Tezpur Police Station, it disclosed that he had 

seized the aforesaid vehicle and mobile handset. It also 

disclosed that Maruti Dzire bearing Regd. No-AS-12/S-

6894 belongs to Mr. Trinajan Nath as per the report 

submitted by DTO, Sonitpur. The report of D.T.O. 

Kamrup (M) makes it crystal clear that the petitioner 

named Sri Dipjyoti Borah is not absolute registered 

owner of the said vehicle. In this regard, I/O submitted a 

copy of “Vehicle Particulars (For Internal Use) of State 

Transport Department, Kamrup issued by its registering 

authority.  It also disclosed from the report of I/O that 

although, the petitioner Dipjyoti Borah claimed himself to 

be the actual owner of the aforesaid mobile handset but 

he has not furnished any documents before the I/O 

regarding the ownership of the same. So, it is difficult for 

him to find out the actual owner of the said mobile 

handsets. Furthermore, the I/O not required the seized 

vehicle and the mobile handset for further investigation 

of this case.   

 



                                    

02.03.2022  

Therefore, considering the report of the Investigating 

Officer, this Court not finds anything reasonable upon 

which the prayer filed by the petitioner named Sri 

Dipjyoti Borah may be allowed. As such prayer filed by 

petitioner named Dipjyoti Borah stands rejected.      

Accordingly, zimma Petition No-177/2022 stands 

disposed of.  

 

              Sri N. J. Haque 
       Chief Judicial Magistrate                                    

                     Sonitpur, Tezpur 


